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~ : In the Central Administrative Tribunal .
A ' Calcutta Bench

. MA Ne 338 ef 1997
T0A Ne.890 ef 1997)

Present : Hon'le Mr, b, Purkkayastha, Judicial Member

P.Ke Mitra

Vs.

Eastern Railway

Fer t he Applicant : Nene

Fer the Respendents: Mr., C, Sgmaddar, Advecate

*

Hegrd en : 10-9-98 Date of Judaement : 10-9-98

ORDER

=

Nene appeai's en behalf ef the applicant. ILd. Advecate Mr. C. .-
Samaddar is present en_ behalf of the respendents and he submits that the
*ug applicant did net furnish cepy ef the MUAL applicatien te him. Since |
nere appears eon behalf ef the applicant Shri PiKe. Mitra, thereby epplica-
tion of M.A. is dismissed fer default., Original applicatien has already
been fixed-on 1é6.9.98¢ |
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( Dy Purkayastha )
Member(J)



